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As regards inoTeases allowed in. ~  .e 

prices of formulations during the 
period 1975-76 to. 1977--78, since the 
number of formulations runs into 
thousands, the time and efforts involved 
in complling details of such increases 
would not be commensurate with the 
results likely to be achieved. A t~r  

March, 1978, Government have not 
allo.wed any increases in the prices of 
price controlled formulations ex<'ept on 
account of special duty of excise ~  t 

5 per cent of the basic excise duty 
levied in the 1980-81 Budget proposal 
on all the patent and proprietary 
medteines. 

Foreip Assistance for OiJ Exploration 
in bdia 

5100. SHRI M. V. CHANDRASHE-
KHARA MURTHY: 

SHRI B. V. DESAI: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state. 

(a) whether it is a fact that many 
countries have now come forward to 
help and assist India in oil explora-
tion; 

(b) if so, which are the countries 
that have agreed to help; 

(c) whether Canada is among them 
and has offered a loan to India for 
purchasing gas equipment etc.; 

(d) if so, what are the other cou.a-
tries which have offered the k>an; and 

(e) to what extent this will help 
India in oil exploration? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL: (a) to 
(e): ln[ormation is being ~o t  dnd 
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Shortage of L. P. in towns of Bihar 

5102. SHRIMATI KISHORI SINHA: 
Will the Minister of PEtROLEUM AND 
CHEMICALS be ~a  to state: 

(a) whether it is a fact that there 
is a£ute shortage of L.P.G. for domes-
Mc use in Bihar towns; 

( b) whether any plan is prepared 
for the supply of LPG to these areas; 
and 

(c) if so, the details thereof? 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 
Yes, Sir. There is a back-log in refill 
supplies by the Indian Oil Corporation 
in Bihar Town due to the closure of 
Barauni refinery. 

( b) and ( l') . To the extent poss1 ole 
assistance is being rendered by moving 
the product from the Haldia refinery. 

Mixiq of keto1ene in Diesel 

5103. SHRI G. NARSIMHA REDDY: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) is it a fact that earlier the pri-
ces of diesel and kerosene were kept 
at the same level to discourage mix-
i'lg of kerosene in diesel; 



121 WritteB Anawera ASADHA 31, 1902 (SAKA) Written Answers 122 

(b) if so, whetheir present price 
difference of about Re. 1 per litre 
between diesel and kerosene will en-
courage the dealers to, mix kerosene 
in diesel, to make huge profits; and 

(c) if so, what steps Government 
propose to take to avoid iternsene 
mixing in diesel by the dealers? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) Yes, 
Sir. Before tn~ recent price increase 
w.e.f. 8th June, 1980, price diesel was 
higher than kerosene by 11 paise and 4 
paise per litre a 1 Born bay and Delhi 
respectively. 

(b) With effect from 8th June, 1980 
the price of High Speed Diesel Oii is 
higher thn:-1 mat of kercsene by 82 
paise per litre and 74 paise per litre at 
Bombay and Delh1 respectively. Go1-
ernment is aware that increase i~ 
direct demand for kercsene for pur-
poses otner than cooking and lighting 
is likely, if unscrupulous elements re-
sort to mixing High Speed diesel Oil 
in kerosene. 

( c) Considering the above fact, the 
Government have IMtructed the State 
Governments/UT administration to 
maintain clcse vigil over the delivery 
of the product to the retailers as well 
as retail sale of the product by them. 
The State Government etc., have ~  

requested to draw up detailed scheme 
to ensure that the entire product ~ un-
plied by oil companies reaches the / on-
sumers. The oil companies have ~ -so 
been ad vised to be in touch with the 
State Governments and to extend al' 
assistance to them f0r preventing sub-
stitution or adulteration of diesel by 
kerosene. 

States without Television. 

S104. SHRI A. A. RAHIM: Will the 
Minister of INFORMI\ TION .\ND 
BROADCASTING be pleased to state: 

(a) which are the States where 
television has not been introduced ·so 
far; and 

(b) when will Government be ·able 
to introduce T. V. in Kerala State? 

THE MIN!STER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI RAM 
DULAR! SINHA) (a): The States 
whe:-e television has net been introduc-
ed so far are, ~ssa  Haryana, Hima-
chal Pradesh, Kerala, Manipur, Me,.,b· 
alaya, ~a a an  Sikkim and Tripura. 

(b) The tclevisiop station at Trivan-
drum is expected to bet commisslone:l 
in 1983-84. 

Prices of Petrol and Diesel varies from 
State to State 

5105. SHRI V. S. VIJAYARAGHVAN: 
Will the Minister of PETROLEUM AND 
CHEMfCALS be pleaSed to state: 

(a) whether Government are aware 
that the selling price of petrol and 
Diesel varies from State to State· and , 
(b) if so, what is the reason for the 

same and the measure taken by Gov-
ernment to bring down the prices of 
petrol and diesel where it is oo high? 

THE MIIUSTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) Yes, 
Sir. 

(b) The difference in price is due to 
the State Government levies like f ales 
tax at varying rates, local levies like 
OctrC'i charges and actual transport 
charges from the main pricing points 
to the UP-Country locations. Because 
the reasons are as above, there is no 
proposal to bring about uniformity jn 
the prices. 

Twin Scourge Drou1hts and Floods in 
Bihar 

5106. SHRI HAR! NATH MISHRA: 
Will the Minister of IRRIGATION b& 
pleased to state: 

(a) whether Government are evolv-
ing an abiding solution to the twin 
scourge of recurring droughts and 
floods in Bihar; and 

(b) if so, detailed measures the 
Union Govemment have taken er pro-
pose to take to meet the situation? 




